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Description [ITBA]JHearing Notice u/s 2500f Income Tax Act 1961.
Response Type Full Response

Dear Sir, Please consider our earlier submission vide document reference ID 100000004322206 dated
26/11/2018 including our rectification petition before your good self as our submission towards notice dated
Response/Remarks 05/12/2018. We once again request you to kindly consider our last submission as stated above along with

our rectification petition and allow us relief as per binding precedence relied on us. Thanking you Yours
Faithfully For Varun Finance Pvt. Lid. Director
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Description [ITBA]JHearing Notice u/s 2500f Income Tax Act 1961
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Response/Remarks Submission for appeal number CIT(A), Kolkata-2/10047/2017-18 for the Assessment year 2006-07 against
E: penalty order us 271(1)(c) dated 22-11-2018

SL.No. Attachment Description Others Description Attachment

1 Others Submission of appeal_22-11-2018 1Submissionofappeal pdf
2 Others Earlier Submission before CIT-A_06-09-2018 2EarlierSubmissionbeforeCIT-A PDF
3 Others Submission before AO_22-08-2016 3SubmissionbeforeAO pdf|

(o

Website Policies | Accessibility Statement | Site Map
Copyright @ Income Tax Depariment, Ministry of Finance Government of e,

[ ISONEC
India. All Rights Reserved 2230 200
Dosans dormotem Sacurty

AT
Site Last Updated on 11/07/2019 Enfrust’ v Y |
This site is best viewed in latest version of Chrome, Firefox, Safari and Shamit Marnagemen Maregemrs

Internet Explorer.

ENG 1321 E
IN  12-07-2019

-

(@] . BUDGET 2019 . VARUN FINA... ’ e-Proceedin... w3 Clause 10 a.. w3 VFPLE-PROC.. Varun Financ.. A igt Q)

B ITAT 120619 appearance deb e-Proceedings

&« Q Q @& httpsy//portalincometaxindiaefiling.gov.in/e-Filing/MyA oo {7 Q, search i (En]) 3 Q » =
A~
e-Proceedings
o Click here to download the
Acknowledgement Receipt
PAN AABCV0302L

Proceeding Name First Appeal Proceedings

Assessment Year 2006-07

Document Reference ID 100000003310239

Notice Section 250

Served On

Description [ITBAJHearing Notice u/s 2500f Income Tax Act 1961

Response/Remarks Request letter dt. 05/09/2018 for adjournment of hearing fixed on 05/09/2018

SLNo. Attachment Description

Attachment

1 Request letter dt. 05/09/2018 for adjournment Varun Finance - Adj Ltr..PDF

2 Rectification petition before CIT(A)-2/Kol Petition for rectification CIT Appeal-2. pdf

3 Rectification petition before AO. Rectification ITO Ward- 5(4).pdf

4 Copy of Air Ticket from Kol. to Guwahati Air Ticket Cal- Guwahati D.O.J. 10.09.2018 pdf
5 Copy of Air Ticket from Guwahati to Kolata Air Ticket Guwahati - Cal D.O.J. 11.09.2018.pdf

O W supcer 2019

B VARUN FINA..

-) e-Proceeding...

wg Clause 10 am...

wg VFPL E-PROC.. Varun Finance.. Q)

ENG

323

IN

12-07-2019



AT, e oG I Sl &

&« Q O & httpsy//portal.incometaxindiaefiling.gov.in/e-Filing/MyA e & {f Q, search i “!‘é @ E, a » =

~

-F wnloads Feedback Accessibility Options Contact Us  Help
e-F | I | ng Anywhere Anytime

- &4 Welcome VARUN FINANCE PRIVATE LIMITED (Corporate)  Logout
Income Tax Department, Government of India Last Login: 12/03/2019 12:31:33
Idle Session Timer n -

e-Nivaran

Dashboard My Accoul Proceeding

e-Proceedings

[ +]

Click here to download the
Acknowledgement Receipt

PAN AABCV0302L

Proceeding Name| First Appeal Proceedings
Assessment Year 2006-07

Document Reference ID 100000004322206

Notice Section 250

Served On

Description [ITBAJHearing Notice u/s 2500f Income Tax Act 1961
Response Type Full Response

Response/Remarks Submission for appeal number CIT(A), Kolkata-2/10047/2017-18 for the Assessment year 2006-07 against
L penalty order us 271(1)(c) dated 22-11-2018

1320
UDG 9 U - | ing... w ¢ w -PROC... I i
() l BUDGET 2019 l VARUN FINA, Y Proceeding g Clause 10 am. g VFPL E-PROC Varun Finance. o =]




i ITAT 120619 appearance debit X

[oF httpsy//portal.incometaxindiaefiling.gov.in/e-Filin B e @ T Q, search + o= a »

wnloads Feedback Accessibility Options Contact Us  Help

e'F | I | ng Anywhere Anytime
&4 Welcome VARUN FINANCE PRIVATE LIMITED (Corporate)  Logout
Last Login: 12/03/2019 12:31:33

Income Tax Department, Government of India
Idle Session Timer n . E

Proceeding e-Nivaran

Dashboard My Accoul

e-Proceedings

PAN Year Pr ing Name Opt for e-Pr i Pr Status Pr ing Limitation Date Proceeding Closure Date  Action
AABCV0302L 2006-07 First Appeal Proceedings  YES @ Closed
2 PP 9 Closure Order [ - B
. . Closed
AABCVO0302L 2008-07 First Appeal Proceedings  YES T Orderc b -
':,‘ Note :
s 1. Please note that even if you select No. all selected Notices and Letters will be available for viewing. However, option fo submit response through e-Filing shall not be available.

2. Please click on the Proceeding Name hyperlink to view the Proceeding Details

3. In case of PAN users Assessment Year is taken into consideration. In case of TAN users Financial Year is taken into consideration.

Website Policies | Accessibility Statement | Site Map
Copyright @ Income Tax Department, Ministry of Finance Government of
india ooV, in India. Al Rights Reserved
ot L 2 o7onig
1310

UDG 9 ] -] e ing... W ¢ W -PROC... o> )
o] MW eupcer2019 [l VARUN FINA 9 e-Proceeding g Clause 10 am g VFPL E-PROC i

B4 ITAT 120619 appearance debit X

B - & | Q search v & 0 &2 e »

@ & https://portal.incometaxindiaefiling.gov.in/e-Filin

wnloads Feedback Accessibility Options Contact Us  Help

e-Fili NQ Anywhere Anytime
- ik Welcome VARUN FINANCE PRIVATE LIMITED (Corporate) Logout
Income Tax Department, Government of India Last Login: 12/03/2019 12:31:33
.
Idle Session Timer n E . E l

Compliance

Dashboard My Accou

e-Proceedings

PAN - AABCV0302L
Assessment Year - 2006-07
Proceeding Name - First Appeal Proceedings
served Response Due Response viewed by

Notice/Communication Notice o
elorancain s Description Issued On Document ID on date Response o

ITBA/APL/M/250/2017-18
100000000925631 250 - 25/00/2017 006545043(1) - - - -

[s2a]

() Note:
|
1. Please click on the Reference ID hyperlink to view the Notice Details.

2. In order to submit the response click on the Submit hyperlink under Response Column|

3. To View the details of submitted Response, please click on View hyperiink.

4. u/s - under section

\ - ENG 1313
U -3 e- ing... W S¢ w -PROC... r il L A
l VARUN FINA. ) e-Proceeding. a Clause 10 am. a VFPL E-PROC. Varun Finance. 1) ¢ N 12-07-2019

W subceT 2019

Sl &

~

SRessdng: & _




i ITAT 120619 appearance debit X

O & httpsy//portal.incometaxindiaefiling.gov.in/e-Filing/MyA

e-F | I | ng Anywhere Anytime
Income Tax Department, Government of India

Worklist

Compl

e-Nivaran

roceeding

Dashboard My Account

View My Submission

nioads

&4 Welcome VARUN FINANCE PRIVATE LIMITED (Corporate) Logout
Last Login: 12/03/2019 12:31:33
.

Profile Settings

(V] No records found.

Qe »

Help

Website Policies | Accessibility Statement | Site Map

Copyright @ Income Tax Department, Ministry of Finance Government of

India. All Rights Reserved
o 0790419

. VARUN FINA... ’ View My Sub... wH Clause 10 am...

w3 VFPL E-PROC..

12-07-2019

B &

e & {f Q, search

~




